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land, who are opposing it tooth and nail. They are using the land falling under railway
jurisdiction for cultivation and only railways can get it vacated and cleaned. As per
law, cultivation is not permitted on this land as it is meant for the smooth flow of river
under the railway bridge. Because of the choking of these about 17 to 18 spans, there
was a massive flood in Sutlej river during the monsoon of 2019 in the area, which
resulted in an approximate loss of State property worth Rs. 200 crores. It also
resulted in loss of crops, livestock and homes of the people amounting to
approximately Rs. 1,000 crores. The floods of 1985, 1988, 1995 and 2008 were also
caused due to similar reasons. The Railway department should take steps to avoid
any breach in ‘Dhussi bandh' in future.

DR. SANTANU SEN (West Bengal): Sir, | associate myself with the Special Mention
made by the hon. Member.

DR. JOHN BRITTAS (Kerala): Sir, | also associate myself with the Special Mention
made by the hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
Special Mention made by the hon. Member.

DR. V. SIVADASAN (Kerala): Sir, | also associate myself with the Special Mention
made by the hon. Member.

Need for political solution for the problems of Naga people

SHRIMATI S. PHANGNON KONYAK (Nagaland): Sir, this year makes the 25" year
since ceasefire in Nagaland came into effect. After years of stalemate, in 2015, under
the strong leadership of hon. Prime Minister, Shri Narendra Modi, the 'Framework
Agresment’ was signed between the Government of India and NSCN (IH) to pave
way for peace and end insurgency. Naga people want peace and solution cutting
across tribal and political lines. The people have voiced their desire democratically
through various mediums and platforms. But an agreement could not be reached
between the negotiating parties by 31! October, which was the Government's
deadline. On behalf of the people, | appeal to all negotiating parties to find a solution
that will serve the interests of the people for peace and development. In Nagaland,
rallies are being held and numerous meetings commenced requesting for a solution at
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the earliest. The Government in Nagaland is oppositionless as all political parties have
come forward to unite for the Naga political solution.

| request the hon. Prime Minister, Shri Narendra Modi, and the hon. Union
Home Minister, to use their wisdom and usher in an era of peace in Nagaland. This
peace accord, once signed, will herald a new era of development and progress for
the Naga pecple. We request a solution at the earliest.

DR. SANTANU SEN (West Bengal): Sir, | associate myself with the Special Mention
made by the hon. Member.

Need to establish a National Institute of Technology in the name of Chhatrapati
Shahu Ji Maharaj at Kolhapur
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DR. SANTANU SEN (West Bengal): Sir, | associate myself with the Special Mention
made by the hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): | also associate myself with the Special
Mention made by the hon. Member.

1



